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LOK SABHA 

Monday, 18th November, 1957.

The Lok Sabha met at Eleven of 
the Clock.

[Ms. Sptakxk in the Chair] 

ORAL ANSWERS TO QUESTIONS
Committee on Plan Projects

t
f  Shri Blbhotl MUhra:
I Shri Shree Narayan Das:
I Shri Radha Raman:
| Dr. Ram Sabhai; Singh:
| Shri Harish Chandra 

*287.  ̂ Mathnr:
I Shri N. R. Munisamy:
[ Shri Sanganna:
} Shri Raghunath Singh:
| Shri Parnlekar:
^ Shri Kodiyan:

Will the Minister ol Finance be 
pleased to state:

(a) whether it is a fact that the 
Committee on Plan Projects and the 
three teams appointed by it have sub­
mitted their final or interim reports;

(b) if so, whether they will be laid 
on the Table; and

(c) the decisions arrived at by Gov­
ernment on the main recommenda­
tions contained in these reports?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) to (c). Under 
the directions of the National Deve­
lopment Council, the reports of the 
teams appointed by the Committee on 
Plan Projects have first to be dis­
cussed with the project Authorities/ 
State Governments/Central Ministries 
concerned and an endeavour made to 
reach agreed conclusions before they 
are submitted to the Committee on
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Plan Projects, which will place them 
before the National Development 
Council. The final directions on the 
reports will be given by the National 
Development Council. The teams for 
Community Projects & National Ex­
tension Service and Irrigation & 
Power Projects have completed their 
work and have drawn up their preli­
minary recommendations which are 
now under discussion with authorities 
concerned. The team for Buildings 
Projects has completed one of its 
reports which has been discussed 
with the authorities concerned. As 
soon as the reports are in a final 
form, copies will be placed on the 
Table of the House. A  copy of the 
interim report of the Community Pro­
jects and National Extension Service 
Team on Democratisation of District 
Development Administration which 
has been published for eliciting public 
opinion is, however, placed on the 
Table of the Lok Sabha. [Ptaced in 
Library. See LT-359/57J.
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Mr. Speaker: The hon. Member is 
arguing.
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Shrl Shree Narayan Das: May I
know which of the Governments have 
accepted the recommendations of this 
Committee with regard to the estab­
lishment of a Development Authority 
at the Block level instead of having 
District Boards?

Shrl B. R. Bhagat: I do not see how 
that is relevant to this question.

Shri Baghnbir Sakai: One of the 
recommendations of this committee 
appears to be that as District Boards 
have no tradition of welfare work 
and they have neither the men nor 
the means at their disposal they 
should be done away with and • new

body for development work be consti­
tuted. May I know if the State Gov­
ernments have been consulted with 
regard to this recommendation and 
what are their reactions?

Shri B. R. Bhagat: As I said, this 
Report has been published for elicit­
ing public opinion. In the committee 
there were representatives of the State 
and the Chief Ministers of the various 
States were on these bodies and, 
naturally, in this interim report which 
has been published for eliciting public 
opinion the views of the State Gov­
ernments are also incorporated.

Shri Slnhasan Singh: What were
the main reasons* that guided the Gov­
ernment in appointing these commit­
tees on the Plan project*; was there 
any complaint?

Shri B. B. Bhagmt: Which commit­
tee?

Shri Slnhasan Singh: The three 
teams which were appointed. Did the 
Government feel that the working of 
the projects was not going on effec­
tively and they wanted a committee to 
enquire?

Shri B. R. Bhagat: That is an old
history. The National Development 
Council, I think, a year or more than 
a year ago appointed a committee on 
Plan projects with the Home Minister 
as Chairman to promote studies, to 
investigate and to evaluate the deve­
lopment work all over the country.

Shri N. R. Mnnicamy: May I know 
what are the specific terms of refer­
ence that have been given to this 
committee to submit an interim report 
which is a very lengthy one?

Shri B. B. Bhagat: They have all 
been published. The terms of refer­
ence of the Committee on Plan Pro­
jects and also of the various teams 
have been published. Three teams 
were appointed, one on Irrigation and 
Power, another on Buildings and a  
third on Community Development.
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Shri M. E. Krishna: May 1 know 
whether the recommendations of the 
Evaluation Committee report have 
been fully implemented?

Shri B. R. Bharat: I will request the 
hon. Member to direct that question 
to the Planning Commission.

Shri B. S. Murthy: May I know 
whether the Deputy Minister is in a 
position to tell us whether according 
to the recommendations of these com­
mittees the cost of expenditure will 
increase or decrease?

Shri B. R. Bhafat: I have great
pleasure in informing the House that 
at least two teams submitted their 
reports. The teams on Irrigation and 
Power projects and for a study of 
Chambal and Lakkavali projects have 
recommended an economy of Rs. 130 
lakhs which has been accepted. The 
other team over which my hon. senior 
colleague, the Minister of Irrigation 
and Power, presided, completed the 
study only on one of the projects, the 
grain godowns structure, and have 
recommended a savings in godowns 
structure to the tune of Rs. 180 loltha 
which has been accepted. So the 
committee* have done very valuable 
work.

Pataskar Report on Madras and 
Andhra Border

t

{Shri D. C. Sharma:
Shri Wodeyar:

Shri Nanudmhan:
Shri M. V. Krishnarao:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether Pataskar Report on the 
border dispute between Madras and 
Andhra Pradesh has been considered; 
and

(b) if so, with what results?
The Minister of State in the Minis­

try of Home Affairs (Shri Datar): (a)
Yes.

(b) The Governments of the States 
of Madras and Andhra Pradesh have 
accepted the recommendations made 
in Shri Pataskar’s report on the bor­
der dispute between the two States. 
Steps are being taken to implement 
the report.

Shri D. C. Sharma: May I know if 
in the Pataskar Report some general 
principles have been stated with re­
gard to arbitration of such border dis­
putes and, if so, what is the nature of 
those general principles?

Shri Datar: Those recommendations 
are contained in the report which has 
been placed on the Table of the 
House.

Shri Wodeyar: May I know whether 
the State of Mysore had represented 
to the Central Government about the 
inclusion of Hosur taluk in Mysore 
and, if so, whether any action is pro­
posed to be taken on that represent­
ation of the Mysore State?

Shri Datar: It is for the State Gov­
ernment to raise this question before 
the Zonal Council and then further 
steps can be taken.

Shri N a m tm liii: Since the Pataa- 
kar Report has been published and 
accepted, have Government received 
any representation front two n Hlsjas




